" BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (.B) No. 125/9/NCLT/AHM/2017

Coram: ~ Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- - - MEMBER JUDICIAL

Nameof the Company: o Shree Balaji Engineers
Asia Motorworks Ltd.

Section of the Companies Act: Sectlon 9 of _the Insolvenc and Ba_nkru tc

Code
S.NO. NAME (CAPITAL LETTERS DESIGNATION REPRESENTATION SIGNATURE
17TIRTH NAAE |  ADW.
2.
ORDER

Learned Advocate Mr. Tirth Nayak present for Oper_ational Creditor/ Applicant.
None present for Respondent. - I

: Proof of copy of dlspatch of apphcatlon on Respondent ﬁled

Petitioner is dlrected to ﬁle section 9 (c) of code certlﬁcate

Apphcant s dlrected to serve notlce of date of hearlng along with copy of order and .
ﬁle proof of service. ' '

List the matter on 23 10.2017 for obj ectlons of Respondent and for hearing before
admission. - '

_ MS—"Tto 1V
BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

- Dated this the 11th day of October, 2017.




